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Dated.27.06.2022

Office Order No.246/2022

Consequent upon the transfer of Lt. Col Lejy Jacob John, Director to NR, Ghaziabad,
Dr. Anil Ranga, Director, HR Division, FSSAI is hereby appointed as Grievance Redressal
Officer in terms of Section 23 of Rights of Persons with Disabilities Act, 2016.

2. It shall be the responsibility of the Grievance Redressal Officer to enforce the enabling
provisions of Rights of Persons with Disabilities Act, 2016 applicable to Food Safety and
Standards Authority of India.

3. The contact details of the above officer are as under :

Dr. Anil Ranga, Director

Food Safety and Standards Authority of India
Human Resource Division,

FDA Bhawan, Kotla Road, New Delhi — 110002
Email Id : ranga.anil@gov.in

Contact No. : 011 2366 7200

This issues with the approval of Competent Authority.

Digitally Signed by Sasi
Kanta Bhuyan

Date: 27-06-2022 09:45:55
Reason: Approved

(Sasi Kanta Bhuyan)
Deputy Director (HR)
To,

1. All Concerned
2. CTO, FSSALHQ - for wider circulation and uploading on the website.
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